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New De I lr i tlr i s the 12tlr day'' of November , 2OOZ

Hon'ble Snrt . Lakshmi Swaminathan, Vice Chairman(J)
ffon'ble Shri A.P.Nagrath,Hember (A)

Ex. Sub-Ins1>ector Bhoop Singh,
No. D-1O06,
S/O Shr i Pa.ras Ram,
E/o Yi I lage-Ralia.rwal a,
P. O- Gher+'ara,
Na.ngloi, Iielhi.

. i\pp l ica.nt
( 83' tr61r.,,rca t e Shr i Sileh i rr tllraulrir tr )

YEI]SL]S

t .I;'niorr of f nd ia through
i t s Secreta,rl-,
Ministrl' of Home Af f airs,
Nor tlr B I ock ,

New Delhi.

T

2. Joint. Commiss ioner of
Special Brattch,
Po I ie-e Ileadquarters,
MSO Bui lding,
New Delhi.

(A.P.Nagr rh)
l{ember ( A)

Po I ice,

I. P. F.state,

of Police,

I. P. Estate,

r

3.Deputy Commissioner
Special Branch,
Po I ice Headquarters,
l.lSO Building,
New Del hi .

..Respoudents
ORI]ER(ORAL)

(Hon'ble Snt.Lakshmi Swaminathan, Vice Chairman(J)

After hearing Shri Sachiu Chautran,Iea.rned courlseI for

the appl ir:ant f or some t i me, h€ st+eks peFm i ss j on tr;

withdraw t.he OA wit.h I itrert-y ttr the ir.ppl ica,nt to a.gitate

the ma,tter furt.her if lre is aggrieve<J.

Z. Permission to r+ithtlraw the OA is $ratil.ecl.

Accordiugly OA is rlismissed as withdrawrl with l ibc=rt!- to

the appl icant in accordance wi t.h law.

t"W,>*'*I-''
( Snt . Lakshmi Swaminat6il'

Vice Chairman(J)
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